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Demano No. 38—FoResT

“That & sum not exceeding
Rs 1,79,11,000 be granted tuv the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967, in res-
pect of ‘Forest'".

Demaxp No. 40—OtHER REVENUE Ex-

PENDITURE OF THE MINISTRY OF

Foop, AcricULTURE, CoMMUNITY
DeveLoPMENT & COOPERATION

“That a sum not exceeding
Rs, 36,70,93,000 be granted 10
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, in respect of
‘Other Revenue Expenditure of the
Ministry of Food, Agriculture,
Community Development and Co-
operation’ ",

Demanp No. 124—CariTaL OUTLAY ON
FoOREST

“That a sum not exceeding
Hs, 118,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the yaear ending the
31st day of March, 1867, in respect
of ‘Capital Qutlay on Forest'".

Demanp No. 125—PurcHase or Foop-
GRAINS

“That a sum not exceeding
Rs_ 3,69,74,28,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1987, in respect
of Purchase of Foodgrains' ",

Demanp No. 126—OTHER CaPrTAL Out-
LAY oF THE MinistRy oF Foop,
AcricuLTURE COMMUNITY  DEVE-
LOPMENT AND CO-OPERATION

“That a sum not exceeding
“Rs. 92,30,61,000 be granted to the

way Train at Lumding
(Adj. M.)

President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1967, in respect
of ‘Other Capital Outlay of the
Ministry of Food, Agriculture,
Community Development and Co-
operation.' "

17.07 hrs.
BUSINESS ADVISORY COMMITTEE

FORTY-SEVENTH REPORT

The Minister of State in the De-

Rao): Sir, I present the forty-seventh
report of the Business Advisory Com-
mittee. . . . (Interruptions).

it woh (fgere). W afgan
w ¥ 9T @ | (o)

Mr., Speaker: 1 will have to take
some action, if he does not sit silent.
He continues speaking. Shrimati
Jyotsna Chanda.

17.08 hrs,

RE. MOTIONS FOR ADJOURN-
MENT AND CALLING ATTENTION
NOTICES—contd.

ExPLOSION IN RArway TRAIN AT
Lumprng—contd,

Shrimat! Fyotsna Chanda (Cachar):
Do the government feel that after the
cease-fire with the Naga hostiles in
the Nagaland, all the anti-national
activities have been extended to other
areas of Assam? What measures do
government propose to take to stop
all this anti-national activity?

Mr. Speaksr: That is a wider ques-
tion; that does not concern the acci-
dent that has happened ... (Inter-
ruptiong). That is due to Nagas, they
say. Because the wider question of
the welfare comes, therefore that
might be due to other matters that
have been stated.
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Mr, Speaker: Has he received any
further information?

The Minister of State In the Minis-
try of Rallways (Dr. Ram Subhag
Singh): There is one information that
will be enough to meet this query
also. Of the 55 dead bodies, two have
been identified, one that of a brother
of a student of the medical college
who was also travelling in the same
compartment and the other that of a
station railway hawker. The brother
of the medical student who died in
the incident, it is reported, informed
the Superintendent, government rail-
way police, that two unknown persons
got into the train at Furketing rail-
way station, that they had two boxes
with them. It is stated that they got
down at Manipur Road railway sta-
tion but left the box behind. The
veracity of this information is being
verified by the railway police.

Shrimati Jyotsna Chanda: After
this information was given by that
boy what action did the police and
the railway authorities take?

Dr. Ram Subbag Singh: As it is
clear, the whole thing is being veri-
fled and the brother of the medical
college student might have given the
information this morning. So, the
whole thing is under investigation. I
might be permitted to say that this
explosion is also of the nature of the
last explosion which had occurred on
the 16th February and so there is the
same type of accident.

Shri Liladhar Kotoki (Nowgong):
In view of the occurrence of this
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kind of accidents due to sabotage on
that section, what steps do govern-
ment propose to take? Past assur-
ances given in this regard have mnot
materialised and these incidents are
recurring over and over again. We
want the House to be assured by the
government of the positive and
effective steps they are going to take
in these matters.

Dr. Ram Subhag Singh: The assur-
ances that were given in the past have
been implemented and all the trains
are being escorted by the security
forces; also, patrol trains go before
these trains and there are searchlight
pilots also. Regarding the future
security, ctc., it i3 our intention to
discuss the matter with the State
Government; also with the Defence
Ministry and the Home Ministry; we
have ulready discussed it and we are
proceeding to Lumding, and in the
light of the study that we will make
there, we shall take further steps to
L.ghten the position. But no effort
will be spared to provide security to
the passengers.

Shri N. R. Laskar (Karimganj):
From the answers given by the hon.
Minister, we feel that the Govern-
ment is showing helplessmess in this
regard to combat the activities of the
hostiles, and s0, I would like to know
what positive steps the Government
are taking in this regard so that there
is some confildence among the people.

Mr. Speaker: The same question s
being repeated.

Dr. Ram Subhag Singh: The ques-
tion as to how to deal with the hos-
tiles is a larger one. But on the
railways we are going to deal with
it with a great deal of alertness. We
shal| take all possible precaution to
protect the life and property of the
passengers as well aos the railway

property.

Shrl R. Barna (Jorhat); This is not
the first incident of this kind. Lum-
ding is an important station; there is
the police station also. How is it that
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the police people are completely
ignorant of this, and will the Gov-
ernment take effective stepg to pull
up the police forces there?

Dr. Ram Suobhag Singh: I have been
to Lumding and I know the topo-
graphy; that is a very beautiful town-
ship and full of life, The railway
station also is very near the township.
Not only the police station is there,
but the Superintendent of Police,
Haflong, was also on the spot when
the whole thing happened there.

Mr. Speaker: In the morning, the
Minister told the House that the only
course left was to search every parcel
or every luggage that was being car-
ried by them. Is that also being con-
sidered, whether that is possible?

Dr. Ram Subhag Singh: I disclosed
in the morning, and I brought this
suggestion to the notice of the Prime
Minister and the Home Minister, and
with their guidance, if they so direct,
steps will be taken.

The Minister of Home Affairs (Shri
Nanda): I may add that since then,
this afternoon, we have been consi-
.dering, and have been applying our
"minds to this. 1 was discussing it
‘with the officers of the Assam Gov-
ernment also. It appears to be a
problem which has to be dealt with
in this aspect—security forces mov-
ing, searchlightg and all that—so that
the track may be protected. But
things like anybody coming with a
box cannot be dealt with in the ordi-
nary way; there will have to be
searches; practically everybody has
to be searched or surprise searches
made. That kind of thing is going to
be very inconvenience to the people;
all the persons who are coming have
to be searched. We know what in-
convenience and trouble it would
cause. But we have to consider some
way, and we will be able to reach
some conclusion on that.

st sermie et (faorete)
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Shri 5. M. Banerjee (Kanpur): The
Minister stated that this is the
eighth occasion that such an explo=
sion has taken place. In view of the
alarming situation in that area and
repeated occurrences of such incid-
ents, will the government consider
handing over the investigation to the
Central Intelligence Bureau instead
of the railway authorities doing it?

Dr. Ram Subhag Singh: This morn-
ing also the hon. member said some-
thing and I replied to it. This time
also he is saying it. I do not know
whether he is conversant with the
system or not. The railway police,
the railway protection force and
everything is today under the opera-
tional control of the military in that
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[Shri Ram Subhag Singh]
entire area of Lumding to Badarpur
and Lumding to Mariani. So, auto-
matically that will happen. We are
not going to spare any effort which
will contribute to increasing the secu-
rity in that area. As he has suggest-
ed, I will request the Home Minister
tc institute that type of enquiry and
find out the culprits.

5 R W wEAT WAl WEed
¥ aamar ¢ fr foes oF @9 F W
weard gf & 1 & g Wt § ag arn
T § fF @ we A e
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¥ ooyt ¥ a7 gu @) vawr fezmaw &
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Shri Nanda: In 1863 two such inci-
dents occurred in that area. In 1864
the number increased somewhat. It
was jn 1865 that the number was 6
or 7. Regarding the arrangement
that has been made, they have dealt
with that part of it, i.e. protection of
the track. But this is a new feature
where bombs are planted with a time
fuse or something like that. We are
trying and considering how exactly
to cope with that. In some cases, it
was found that the bomb burst in the
hand of the person who was planting
the bomb and he died We could
identify who that person was. Other-
wise, if some person comes in a train,
leaveg @ bomb and goes away, it is
very difficult to find out. (Interrup-
tions). I am prepared to take the
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blame of everybody. But so far as
these arrangements are concerned, It
is the army. We try to assist in the
law and order side of the State. The
State Government machinery has to
be helped in this. We can only look
at things and give such advice as may
be necessary for this purpose.

Mr. Speaker: Has it been ascertain-
ed so far as to from which ecountry
they get these things?

Shri Nanda: It is not necessary to
go to any far off place for this. These
explosives can be made here also.

=it gen o weam - XY qer v
f fwar fawmr 1 sod sgaear 1 8
arfr ag @fsg &Y v @ &7 w1
w7 T g 59 A % g & )
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Shri Harl YVishny Eamath (Hoshan-
gabad): Has not the Government
noted with dismay the strange syn-
chronisation of these shocking inci-
dents with the parleys held by Gov-
ernment with the underground Naga
leaders—Ilast time also the same thing
happened, the talks were going on
here and soon after these things hap-
pened—and js Government convinced
by now that Government's well-inten-
tioned overtures to the underground
Nagas are being utilised as a mere
smokescreen by them for their nefari-
ous activities?

Shri Nanda: If synchronisation were
in the sense that only whenever there
are talks the incidents occur, they
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would be much fewer. The incidents
are more actually. More such inci-
dents have been taking place on other
occasions also. So there is no synchro-
nisation.

Shri Harj Vishnu Kamath: Is the
Government convinced that these
overtures by Government are being
utilised by them as a smokescreen for
their nefarious activities?

Mr. Speaker: He says there is mno
synchronisation,

Shri Hari Vishnu Eamath: Even
then, when these talks are going on
ad nauseam—I do not know for how
long they will go on—will that be
utilised by the underground Naga
leaders as a smokescreen for their
activities there? They have talks
with the Government here and they
carty on these activities there.

Shri Nanda: The position taken by
the Government has been that because
of these talks these incidents are
fewer than what they would have
been.

Shri Priya Gupta (Katihar): In
view of the fact that the Government
cannot check such explosions and
other activitics all over the track
and the present arrangement by the
RPF, the police and the military for
these special heraslding trains follow-
ing them has had no effect, since it is
a question that such explosive mate-
rials can be carried into the compart-
ments, may I suggest that in the
regions which have been taken over
by the military, which are under the
operation of the military—there are
only a few stations—the stations
should be closed to the public and a
propur checking system should be in-
troduced, just as in the air force pre-
mises, and nobody should be allowed
except on proper permits, since it is
affecting the security of the travelling
public in that part of Assam?

Shri Nanda: I am not gure whether
this suggestion will suffice, whether
such kind of check will stop these
activities,
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Shrl Hem Barua (Gauhati): In
pursuance of what Shri Kamath has
suid, is it not a fact that during the
first round of talks with the Naga
underground leaders at Delhi it was
said by certain spokesmen of the
Indian Government that it is the mili-
tunt wing of the underground Nagas
who are indulging in this sort of acti-
vities and then our contention was
that no underground Naga leader had
said that they were not responsible
for this and it was only the militant
wing that was responsible and, if so,
why is it that our Government,
specially Shri Nanda, hag not said in
a very straightforward way to our
Prime Minister that she should tell
the underground Naga leaders coming
to meet us that if they do not stop
these monkey tricks there we are not
going to have any talks with them
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[Shri Hem Barua]
and that they should stop these acts
of vandalism? Why is Shri Nanda

not telling the Prime Minister like
that?

Shri Nanda: 1 may say that when
the talks are going to be pursued at
the next stage and will be concluded,
all these aspects will come under the
purview of the talks.

Mr. Speaker: Shri Yashpal Singh.

Shri Hem Barua: Sir, I want this
to be clarified. Are you going  to
accept this as an assurance coming
from the hon. Home Minister that the
next talks will be the end of the
talks?

Shri Nanda: I think it might be the
end. But I cannot give any assurance,
st gure fag (FTMT) :oARE

A ¥W am@ 9T R fRa § fE o g
AT AT § WY A AT AT
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Shri Nanda: There is the Nagaland
Government and Ministry. They are
administering the whole area with
the co-operation of a fairly large
section of the loyal Nagas.

Shri P. C. Borooah (Sibsagar): Sir,
this morning when you called the
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hon. Leader of the Jan Sangh group
to speak on the adjournment issue,
he made a statement, implicating the
Nagaland Government having con.-
nection with the hostile elements of
the Nagas. Coming as I do from the
district adjoining Nagaland, I am
supposed to have, if not more at least
equally, authentic information as the
hon. Member who comes a thousand
miles away from Nagaland. The
Naguland Government is faithfully
co-operating with the Government of
India in every respect and is func-
tioning faithfully, as the other State
Governments of the country. I want-
ed to make this clear in the morning
but my voice was drowned in the
discussion and that is why I am mak-
ing this statement now.

Coming to the supplementary ques-
tion, since the major railway line of
this State passes through hilly areas
of the State, including Nagaland,
where in the recent past so many
accidents have taken place, involving
loss of many lives and also maiming
many others, do Government now
very seriously consider the acceptance
of the long-standing proposal of con-
struction of an alternative railway
line, linking three gaps, namely (1)
Jakhlaband and Baruabamungaon, (2)
Jorhat and Sibsagar town and (3)
Morankhat and Dibrugarh so that
these accidents can be avoided, and
also better transport facility provided
for the State?

Dr. Ram Subhag Singh: This is a
suggestion which will be examined on
merits. But I might be permitted to
say thal it will be a doomsday when
for fear we abandon a hilly railway
line.

Shri A. P. Sharma (Buxar): When
a similar explosion took place in
Dhansari section, near about Farketta,
the House was assured that all pos-
sible measures will be taken to pro-
vide protection to the travelling pub-
lic in that section. Now another
accident has taken place. Therefore,



12419  Explosion
I want to know why Government is
not taking all possible security mea-
sures, including the searching of the
luggage of the passengers, as was
mentioned by the Minister of Rail-
ways in the morning, and putting
restrictions on the movement of sus-
pected people in the station area so
as to avoid this. Are they waiting for
another accident?

Dr. Ram Subhag Singh: I think the
hon. Member is unnecessarily getting
agitated. As a former railway man
he might be conversant with the rail-
way rules. The railway passengers
are not expected to be searched at
each and every railway station. So
all possible measures meant tighten-
ing up the security. That also is a
relative term. If anybody is appre-
hensive of the situation, I would like
to set that fear at rest.

Whenever you are attacked, you
should develop some strength to face
it, rather than try to get out of the
situation. Again I say, as I said in
reply to Shri P. C. Borooah, that those
lines will be considered on merits; due
to this fear we are not going to give
up any place on this railway. Those
three, four or eight explosions, I am
repeating, have not succeeded any-
where in dislocating our track. No-
where have they succeeded in blasting
any railway train. They did succeed
in blasting two bogeys. Again, T
say that we will take suitable precau-
tions.

Shri A. P. Sharma: The latter part
of my question was how long the
Government is going to go on assur-
ing and what measures they are going
to take. How long will they take?

Dr. Ram Siubhag Singh: As long as
there is the Government.
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Shri Nanda: This morning this
question was raised by Shri Hem
Barua and he pave some information
about a jeep in which there were
some officers of the so-called Naga
Government and some ammunition
and some documents were found;
then, they were allowed to go away.
1 was asked to give more information.
Since the Chief Minister was coming
here tonight, I said that I would like
to get information from him and be
able to give that tomorrow, I have
reccived a message from the Chief
Minister that because of this wvery
disaster he would not be able to come.
He was coming for some other pur-
pose also. So, whatever we could get
on the telephone, I will give that in-
formation.

I think, what the hon, Member has
said, in point of fact that information
is substantially correct; that is, there
was a jeep, there were some people
in it. It was on behalf of the Peace
Mission that they were moving about,
Then, they discovered some ammuni-
tion. I was told it was a small
quantity of ammunition with those
two people. Therefore, they were
detained. The matier has gone 1o
courl. The docwnents which were
tuken have also been produced in the

courl. The matter has been dealt
with in that way.
Shri Hem Barua: Will the hon.

Minister enlighten wus on certain
things, namely, as I pointed out in the
morning, whether the Minister for
Food and Agriculture of the so-called
Naga Federal Government was there
or not, whether thc Home Minister
of the same Government was there or
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not, whether the Home Secretary
was there or not, whether a Brigadier
was there or not, whether the jeep
bearing the plate, Government of
Nagaland No. 12 was there or not and
whether these Ministers of the so-
called Naga Federal Government were
released on instructions from
Shillong?

Bhri Nanda: That is my information.
Of course, they style themselves as
so and so, They can style themselves
as Almighty God. We do not recog-
nise them as such. The unauthoris-
ed, illegal, possession of ammumition
was taken notice of. Those people
were arrested and others were not
touched. That is true.

An hon. Member: What about the
papers?

12422

Shrl Nanda: The papers are with
us.

Shri Hem Barua: One more thing

Mr. Speaker: I have given him the
opportunity.

Shri Hem Barma: One thing more.
It is a very serious matter. He said
that those persons were arrested.
Only the driver and the peon were
arrested. The others were lot loose.

Mr. Speaker:
information, he can give
House.

If he can get more
it to the

Now, would the House proceed with
the discussion on the Demands relat-
ing to the Ministry of External
Affairs today or tomofTrow?

Several hon. Members: Tomorrow.

Mr. Speaker: All right. The House
stands adjourned till 11 am, to-
MOTTOW.

17.37 hrs,

The House then adjourned il
Eleven of the Clock on Friday, April
22, 1066|Vaisakha 2, 1888 (Saka).




